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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
BHUBANESHWARI SEAFOOD PRIVATE LIMITED
OPERATING IN PRODUCTION OF SEAFOOD AT ORISSA, BALASORE
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. [Name of the corporate debtor along with | BHUBANESHWARISEAFOOD PRIVATE LIMITED
PAN & CIN/LLP No. PAN:AAGCB3083M
CIN: U05004WB2015PTC206490
2. | Address of the registered office Unit No. 403, 4th Floor, Siddharth City Centre, 122 Lenin
Sarani, Dharmatala, Kolkata, West Bengal-700013
3. |URLofwebsite NotApplicable
4. |Details of place where majority of fixed|Plot No. 1177, Mouja-Biruan, Balasore, Odisha -
assetsare located 756060

5. |Installed capacity of main products/ services |NA

6. |Quantity and value of main products/|As per the latest available audited financial statement the
services soldin lastfinancial year Tumoverin financial year 2022-2023 was Rs. 91.98 crore
7. |Number of employees/ workmen NA

8. |Further details including last available|1) Financial Statements for the two financial years
financial statements (with schedules) of two | ending 31-March-2022 and 31-March-2023 available
years, lists of creditors are available at URL: | at: hitps:/lbit.ly/4hyp3Ha

2) List of Creditors available at:
https:/libbi.gov.in/claims/claim-process/U05004
WB2015PTC206490

9. | Eligibility for resolution applicants under section | Refer to Invitation for Expression of Interest available
25(2)(h) of the Code is available at URL: at https://bit.ly/4hyp3Ha

10.| Last date for receipt of expression of interest | 150ct2026

Date of issue of provisional list of prospective | 25 Oct 2026

resolution applicants
11.|Last date for submission of objections to|300ct2026
12. | provisional list
13.| Date of issue of final list of prospective |09 Nov2026
resolution applicants
14.|Date of issue of information memorandum, | 14 Nov 2026
evaluation matrix and request for resolution
plansto prospective resolution applicants
15.| Last date for submission of resolution plans |14 Dec 2026

16. | Process email id to submit Expression of |ibc.bhubaneshwari@gmail.com
Interest

Tripti Agarwal
IBBI/IPA-001/IP-P-02809/2023-2024/14316

174A, Manicktalla Main Road, 9C Ekta Residency
Kolkata - 700054 (Near Bengal Chemicals)

Date: 30th September 2026 Resolution Professional
Place: Kolkata for Bhubaneshwari Seafood Private Limited (In CIRP)
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
BHUBANESHWARI SEAFOOD PRIVATE LIMITED
OPERATING IN PRODUCTION OF SEAFOOD AT ORISSA, BALASORE
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. [Name of the corporate debtor along with| BHUBANESHWARI SEAFOOD PRIVATE LIMITED
PAN&CIN/LLPNo. PAN:AAGCB3083M

CIN: U05004WB2015PTC206490

UnitNo. 403, 4th Floor, Siddharth City Centre, 122 Lenin
Sarani, Dharmatala, Kolkata, West Bengal-700013
NotApplicable

Plot No. 1177, Mouja-Biruan, Balasore, Odisha -
756060

NA

2. | Address of the registered office

3. |URLofwebsite

4. |Details of place where majority of fixed
assetsare located

5. |Installed capacity of main products/ services

6. |Quantity and value of main products/

services soldinlast financial year

As per the latest available audited financial statement the
Tumoverin financial year 2022-2023 was Rs. 91.98 crore

Number of employees/ workmen

NA

Further details including last available
financial statements (with schedules) of two
years, lists of creditors are available at URL:

1) Financial Statements for the two financial years
ending 31-March-2022 and 31-March-2023 available
at: https:/fbit.ly/4hyp3Ha

2) List of Creditors available at:
https:/fibbi.gov.in/claims/claim-process/U05004
WB2015PTC206490

Eligibility for resolution applicants under section
25(2)(h) of the Code is available at URL:

Refer to Invitation for Expression of Interest available
athttps:/ibit.ly/4hyp3Ha

. |Last date for receipt of expression of interest

150ct 2026

Date of issue of provisional list of prospective
resolution applicants

250ct2026

.|Last date for submission of objections to
.| provisional list

300ct2026

.|Date of issue of final list of prospective

resolution applicants

09Nov2026

.| Date of issue of information memorandum,

evaluation matrix and request for resolution
plans to prospective resolution applicants

14 Nov 2026

15.

Last date for submission of resolution plans

14 Dec 2026

16.

Process email id to submit Expression of
Interest

ibc.bhubaneshwari@gmail.com

Date: 30th September 2026

Place: Kolkata

Tripti Agarwal
IBBI/IPA-001/IP-P-02809/2023-2024/14316

174A, Manicktalla Main Road, 9C Ekta Residency
Kolkata - 700054 (Near Bengal Chemicals)
Resolution Professional

for Bhubaneshwari Seafood Private Limited (In CIRP)




